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 Nature of claim 
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1 DCB Bank Ltd. FC-1 28.08.2026 17,62,51,725                10,04,07,052  Financial Debt         10,04,07,052         10,04,07,052 No 16.26%              -                -          2,32,43,660                   5,26,01,012                      -   

2
UV Asset 
Reconstruction 
Company Ltd.

FC-2 28.08.2026 17,48,49,337                17,18,02,308  Financial Debt         17,18,02,308         17,18,02,308 No 27.83%              -                -               1,51,871                      28,95,158                      -   

Total         35,11,01,062         27,22,09,360         27,22,09,360         27,22,09,360 44.09%              -                -          2,33,95,531                   5,54,96,170 
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of 

contingen
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Amount of 
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Annexure-2
Name of the corporate debtor: Genesis Infratech Pvt. Ltd.

Date of commencement of CIRP: 10.07.2026
List of creditors updated upto: 04.08.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)


